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Allotment of Sale Agencies of Fer-
tllizers in Assam

240. SHRIMATI RENUKA DEVI
BARKATAKI: Will the Minister of
PETROLEUM AND CHEMICALS
AND FERTILIZERS be pleased to
state:

(a) wihether Government have de-
cideq to give priority in the matter
of allotting aale agencieg of fertili-
zers to unemployed youth from the
Harijan, Adivasl, Scheduled Caste,
Scheduied Tribe communities; and

(b) if s0, how many of them have
8ot such agencies in Ausam?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): -a) The
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manufacturers of fertilizerr adopt a
multi-agency approach for fertilizer
distribution; cooperatives, insti-
tutional agencies and a wide net work
of private dealers. The distribution
pattern followed by the public sector
fertilizer manufacturers under the
control of this Ministry is indicated
below: —

The Fertilizer Corporation o? India
have‘as their dealers, the institutional
agencies including cooperatjves, dea-
lers appointed from among. educated
unemployed, disabled ex-servicemen
and private dealers. Any cboperative
or institutional agency can become a
dealer of the Corporation merely by
placing the orders supported by ade-
quate financial arrangements. Edu-
cated unemp:oyed dealers are : ~point-
ed by inviting applications through
advertisements; preference is given to
unemployed - agricultural graduates.
Dealers from among disabled ex-
servicemen are appointed on ‘he
specific recommendations made by the

Director General of Resettlement,
Armed Forces. Private dealers are
appoined by inviting applications

through advertisement, for appoint-
ing private dealers, the Corporation
inter-alia, takeg into account the
financial viability of the applicant,
his status in having deait with agri-
cu:tural inputs, for a minimum period
of three years, his past conduct in
business etc.

Of the other two public sector
fertilizer units under the control of
this Ministry, Madras Fertilizers
Limited have long-term marketing
arrangements with nine marketers,
two from the private sector and
seven from the cooperative sector.
Fertilizers and Chemicals Travancore
Limited also follow a multi-agency
approach in distribution of fertilizers
and the conditions laid down by them
for appointment of dealers are fur-
nishing of security, ability to market
the fertilizers and to provide requisite
services including promotional acti-

vities.
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